
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBA]

r.c.P No. 42 / (MAH) I 2ot3

CORAM Present:

SECTION OF THE COMPANIES ACT: 397 /39a ol the Companies Act 1956
ar,d 241/242 of the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

@

SHRI M. K, SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT\I/ LAw TRIBUNAL ON 24.11.2O17

Shri Ashvin Morarjee Shah
v/s.

M/s. Satellite Healthcare Pvt. Ltd
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Counsel for both side present. Al requcst, list this m.ltter on 22. L20lg
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M. K. SHRAWAT
N{embt'f (IuLlici.rl)

NAME OF THE PARIIES:


